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Comm. R.port 

Calc:atla MrtropB'itan J) ••• lopmeDt 
Authority A c I 

THE MINISTER OF STATE IN THE 
MINISTRY OF HE,\LTH A:,\D FAMILY 
PLANNING, AND \\ ORK S. HOl qNG 
AND URHA N [)[\TLOP\IENT IS HRI 
B. S. MUR HIYi : I hog !" lay on the Tonie 
a copy of the Cdcu!ta Metre·pC'litan Deve-
lopment Au,t,. ri:y A< t. 1'.' 0 (Hindi and 
English v .. ,ions) tPre"den,'s Act No 17 of 
1970' publ"_/'d in G '7"-'e of India d.1!ed 
the 16,h Ju" 19~  1.-,'. r "'~ 'c,-,i,'n (3) of 
section 3 of 1hr ~ ~'t Brneal S!a'e e('i~­

I.ture (Ddeg.ll1oo or 1"".".,<) Act I 70. 
[P.aNd iI' f ,hrary. Sef N.,. I.T 3972,701 

THE MII'ISTFK OF ST/\TE IN THE 
M1NIS1RY nF FIN""'CE ISHRI VIDYA 
CHAR AN SHUKLA): 1 heg to 1:-)' on the 
Table a C0PY each 0" the ull' "in~ Notifica-
tions ( :n~i .r:d Enplish 'or,it'ns) under 
seclion 159 of the CmtoiJl' Act. 1962 ; 

(I) G S R. ID.11 Duhlished in Gazette 
of Iodia d:tted the 11th July, 1970 
together wi I h an exp!anatl'ry 
memorandum. r Placed in Library. 
See No LT-· 3966/70J 

(2) G.S.R. 1095 I'llhli'hod in Gazette 
of India dated the 25th July, 1970 
together ",th an explanelOry 
memorandum. [P,oc,d 111 Lib'ary 
S.e No. LT-J966!iOl 

Deihl Ml1tor Vebiclp.s I Amtndment, Rules, 
C.lculfa Tramw"."" ('o ~ nv Taking 

ooer of Mun"rot-mrnt) Amendment 
Act. etc. 

THE DEPUTY MIl'ISTER IN THE 
MINISTRY NF SIIIPPING AND TRANS· 
PORT (SHRI IQBAL SINGH): 1 beg to 
lay on the T8 ble :--

(I) A copy of the Delhi Motor Vehicles 
(Amendment) Rules. 1,70 (Hindi 
and English versions) published in 
Notification No. F. 3rSl,!6'i-70-
T.P.T. in Delhi Gazet'c dated the 
ith July, 1970, under u ·~e tion 
(J) of section ,33 of the Motor 
Vehicles Act. 1"39. [Placed In 
Llbra'y. See No. LT -3967/70] 

(2) A copy of the Calcutta Tramways 
Compaoy \Takiol over of Mlna,c-

ment) Amendment Act. 19iO tHlndl 
and English verlions) (President', 
Act No. 15 of 1970) published In 
Gazelle of India dated the 9th July, 
1970. under sub-section (3) of 
section 3 of the West Bensal 
State Legislature (Delegation of 
Powers) Act, 1970. (Plac.d '" 
I.rb,tlry See No. LT-3; 68/70J 

(3) A copy of the Annual Accounts of 
the eochfn Port Trust f(lr the year 
19fi8·69 and the Audit Report there 
on, under sub-section 12) of IeCtion 
103 of the Major Port TruIIJ Act. 
1963. [Placrd In Library. Sre No' 
LT-39691701 

(4) A copy of the Annual Accounts of 
the Bomba. Port Trust for the year 
1968·69 and the Audit Report 
thereon. r Plac,d In Library. See 
No. LT-3970!70j 

(S) A copy of the Annual Account. of 
the Madras Port Trust for the year 
1968-69 and the Audit Report 
thereon. [Placed In Llbrllrll. S •• 
No. l.T-3971/701 . 

ASSENT TO BILL 

SECRETARY: Sir, I lay on tho Table the 
Supreme Court (Enlarllement of Criminal 
Appellale Jurisdiction) Bill, 1970 paned 
by Ihe Houscs of Parliament durin, tbe 
current ,esoion and assented to .inee a 
report was last made to the Houso on 
the 28th July, 1970. 

COMMITTEE ON WELFARE OF 
SCHEDULED CASTES AND 

SCHEDULED TRIBES 

Eighth Report 

SHRI BASUMATARI (Kotrajhar): 
bel to present the Ei,hth Report (Hindi and 
English versions) of the Committee on the 
Welfare of Scheduled Casles and Scheduled 
Tribes regarding action taken by Govern-
ment on the recommendations contained 
in their Third Ref'Ort on the Department of 
Social Welfare -POIt-Matfic Scholanhlp 
Scheme for Scheduled Caste and Schedlllo4 
Tlibc etudenta for .tudles in India. 


